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THE GAUHATI HIGH COU RTATGUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, I4IZORAM AND ARUNACHAL PRADESH)

No.Hc.vu-ou2006t q31 s I A

Smti. layashree Bora,

-loint Rcgistrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Kaushik Hazarika,
District & Sessions ludge,
Dhcma.li. lt

Datcd Guwahati, the \7 September,2024

Civil Vacation.

Your lctter No. DJDH/4191/2024 dtd. t3.Og.2OZ4

Sir,

With referenco to the above, I am directed to inform you that your prayer for
permission to avail civir vacation from o7.10,2024 to 20.1o.20 24, arong with station
leave permission from the evening of 05.10.2024 till the morning of 21.10.2024, has
been granted. The Chief Judiciar Magistrate, Dhemajr and in her absencc, the next senior most
ludicial officer available at the station would remain in charge of your court and office during
your absence.

Yours fatthfully,

14-

]T. REGISTRAR VIGILA NCE)

Memo No. Hc.vI r-01/2006l qj 17 tA dated ) \x-i1-74\16 - 1.3

Copy to

1 The Principal Accountant Gencral (A&E), Beltola, Guwahati for information.
The Project Managcr, Gauhatr High Court.
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